ITEM NO.80 REGISTRAR COURT. 1 SECTION XI
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (C) No(s). 23572/2014

STATE OF UP AND ORS Petitioner (s)
VERSUS
TUTIYA Respondent (s)

(with appln. (s) for c/delay in filing SLP and office report)

Date : 20/03/2015 This petition was called on for hearing today.

For Petitioner(s)
Mr. Abhishek Chaudhary,Adv.

For Respondent (s)
UPON hearing the counsel the Court made the following
ORDER
The 1d. Counsel for the petitioner to take fresh steps
to effect service on the sole respondent. Notice thereafter

be accordingly issued.

List again on 15.5.2015.

(RACHNA GUPTA)
Registrar

Signature-Net Verified

Digilz;ﬂvggj‘]e by

Hema Joshi

Date:

20 3.27

16:31:56|
Reason:



		2015-03-27T16:31:56+0530
	Hema Joshi




